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Abolition of IAS and IPS All India

Services

3734 SHRI ~ MANORANJAN
BHAKTA : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether it is a fact that the West
Bengal Chief Minister has suggested for
abolition of IAS and IPS all India Services;
and L S :

(b) if so, details, reasons therefor and
Teaction of Central Government thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI S. D. PAVIL) : {a) Yes, Sir.

(bv A copy of thz Memorandum sent
By th: Cae’ Minister of West Bengal
‘wherein he has interalia suggested abolition
of All India S::vics  like the TAS and
IPS was laid on the Table of the House
on the 22nd Pebruary, 1978 in reply to
Unstarred Question No 323.

Thz above suggestion made by the Chief
Minister of West Baagal is not acceptable
fo the Central Govornment.

Taxrnal Prwver Project in Raichur
District, Karnataka.

2735 SHRI RAJSHEKHAR
KOLUR :  Will the Minister of ENERGY
be pleased to state :

(@) the present position in regard to
thermal prwzr project in  Raichur Dis-
trict in Karnataka;

(b) the amount invested so far, the
‘Mount proposed to be invested an:l the
Yme schedule proposed for the comple-
10n of the project; and

e) if so, full details thereof ?

(sHE MINISTER  OF  ENERGY
WHRI P, RAMAGHANDRAN) : (a)
har. Mysore Power Corporation, Bangalore

¢ sent a proposal far installatjon of two

units of 210 MW ecach at Raichur in Kar-
nataka State, The project is under active
consideration of Government.

(b) and (c). The estimated cost of
this project is Rs 159-25 crores. An
amount of Rs. 1- 5 lakh had been spent by
December 1977 on getting the teasibility
report prepared and other miscellaneous
matters. As per feasibility report, the first
unit is scheduled to be commissioned in
1983-84 and the second unit in 1984-85.

Invitation to Chief Ministers to
discuss Law and Order situations

4736. SHRI K. B CHETTRI : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) the names of the States from where
the Chief Ministers have been invited to
Delhi to discuss the Law & Order situa-
tions in the country; and

(b) if so, the details thereof ¥

THE MINISTER OF STATE IN
THE MINISTRY OF HOML AFFAIRS
(SHRI DHANIK LAL MANDAL):
(@) and (b). The presence of the  Chicf
Ministers at the mecting of the National
Development Cowuncil was availed of to
arrange an informal meeting 19th March,
1978 with the Chief Ministers of Lttar
Pradesh, Madhya  Pradesh, Bihar and
Rajasthan to discuss the implemcniation
of Goverament’s policy on Urdu and also
to cxchange vicws on some current prob-
lems of Jaw and order and Administration
in these States.

Families ousted from Bhakra D? o
Reservoir area in Himachal
Pradesh

4737. SHRI RANJIT SIN
Will the Minister of ENERGY bepl ‘ea
to state :

(a) the total number ol families ousted
from Bhakra Dam veservoir area in
Himachal Pradesh proposced to be resettled
in Haryana ;





